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. SHRI V.N. GA GIL :  or the first
time I have come across this.  1 shall 
certainly go into it.

Setting up of Petr-Chemical Units 
. uring Carnot We ear Plan

434.  SHRI AMAR RO
PRA HAN :

SHRI  SAT AGOPAL   MISRA : 
Will the Minister of ENERG b pleased 
to state :

(a)  the number of petro-whcmical 
units which have so far been set up In 
country during the current ive ear 
Plan

(b)  the number of petro chemical 
units to be set up during the remaining 
period of the current ive ear Plan 
and the names of ths places where thess 
units are to be located and

(c)  the details of the present posi
tion of these projects 

THE  MINISTER  O  ENERG 
(SHRI P.  SHIV SHAN AR) :  (a)
Si new major petro-chemicals units have 
been set up...In addition 4 eisting units 
have carried out substantial epansion 
of their capacities.

lb) and (c)  our more major petro
chemical plants,   two  in  Assam 
(Bongaigaon), and one each in Gujarat 
(Baroda) and Maharashtra (Raigarh), 
are at an advanced stage of completion 
they are scheduled for completion during 
the remaining period of the current ive 
ear Plan.

SHRI AMAR RO PRA HAN : 
Sir, t̂e hon. Minister has very cleverly 
and intelligently answered the uestion.
I would like to ask whether it is a fact 
that those two which have not been

mentioned in these si —only four have 
been mentioned—the Haldia Petro-chemi 
cals is included in those two   If yes, 
what is the progress of Haldia Petro
chemicals.  If not, why not 

SHRI P. SHIV SHAN AR :  Sir, on
Haldia we have discussed  at great
length in this House.

Actually a feasibi.ity  report  was 
received in ebruary 1984 only on the 
Haldia petro-chemical  comple.  That 
has been referred to the Environmental 
spartment.   Afterwards   necessary
action will be taken which might involve 
some 5 to 6 months.

So, that is the position.

I would not here like to go into the
details of Haldia petro-chemical comple 
because more than once this issue has 
been discussed in this House.

Originally in 1977 a letter of intent 
was issued.  Later on  the  letter of
intent had to be  amended.  Again  in
1981 a suggestion came from the State 
for joint venture which I eplained from 
time to time in the House.  The present 
position is this.  Revised feasibility
report on product mi has been received 
in ebruary 1984, and it is under eami 
nation.

SHRI  AMAR RO PRA HAN : 
es, it has been discussed much in this 
August House.  I agree.  It was dis
cussed here and also outside many times. 
Whenever the hon.  Minister or any one 
of his cabinet colleagues visits Calcutta 
or West Bengal, he would see for himself 
that this Haldia petro-chemical comple 
is a must. There are so many assurances 
which have been given on this subject.

The Hon. Prime Minister has stated :

Haldia Petro-Chemical is a must. 
our predecessor Mr. P.C. Sethi said 
this on 29th November 1984 :—

The Licence for Haldia Petro-chemi
cals would be issued shortly.
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—this he stated while inaugurating 
the International  Seminar on Petro
chemicals in the Eighties.

Later on your junior colleague Mr. 
Gargi Shankar Mishra told this in the 
Rajya Sabha on 5 ecember 1983.

Engineers India Limited is eamin
ing it, since April 1983. The feasibility 
report is awaited/’

How long the West Bengal people 
will have to wail for this project  How 
long you yourself and your cabinet 
colleagues —including Prime Minister:— 

will go on politicking it 

SHRI P. SHIV  SHAN AR  :  I
would not like to go into the allegation 
that my friend has tried to make that 
it is the Central Government . which is 
taking the time.  The fact is this.  I 
have eplained this and if necessary I 
will eplain it again.

Notwithstanding  the  fact  that a 
letter of intent was issued in 1977, from 
the West Bengal Industrial evelopment 
Corporation new proposals were put 
forth.

As I said, it is ultimately only in 1981 
they said that they will not be able to 
fund this and they wanted  that  the 
Centre must  involve itself in a more 
effective manner  where the Ceniral 
Government must have 40   State 
Government was proposed to have 40  
and 20 share was to be contributed by 
financial  institutions.   Afterwards it 
was felt that on the basis of the product 
pattern it was not going to be feasib/e. 
Therefore, it was that they were aslced 
whether on the basis of the product- 
pfUtern it /would at all be feassible. 
Then they came forward this time with 
a different product pattern and again 
when this was eamined this came to 
Rs. 800 crores which had to be incurred. 
This revisod report—as I said already— 
has come in ebruary 1984.  It is not 
propjt that I should blame you or the 
State should be blaming  the Centre. 
The position as it has emerged now is,

this revised feasibility report which,has 
now been received is under eamination. 
I have said that it will take around si 
months time for the purpose of com
pleting the preliminary work including 
the clearance from the environmental 
angle and then putting it up to the PIB 
and then taking it up with the Cabinet.
So, once these formalties are over, i 
can be proceeded with.  As the hon. 
Member was trying to say, so far as 
the petro-chemical comple in Haldia 
Is concerned, It is a must, whether the 
State takes it up, whether it is a joint 
venture of whatever it is.  At. np point 
of time, we said that it should not come 
up.  But then the pint is if you go on 
changing the pattern, it gets delayed. 
My suggestion is supposing it  is not 
feasible, I have go to suggest to you and 
on that basis, if it has taken time, you 
cannot blame the Centre or I cannot 
blame the State.  That is not fair.  If 
this is the kind of thing that can go on, 
then no development can take place.
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SHRI P. SHIV SHAN AR :  Sir.
the hon. Member seems to be referring 
about the Petro-chemical Comple in 
Barauni.  Sir, the proposal for setting 
up .50,000 tonne per annum of Caprola- 
ctum plant near Barauni in Bihar by a 
private company, that is, M/s.  BAS 
had beei under consideration  of the 
Government of India.  But the latest 
position is that this company has backed
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ouL I am saying about the Caprolac- 
tiun plant.  Now, they find that it 
would not be feasible for them to pro
ceed with the Caprolactum plant at 
Barauni.  Now, the uestion is that we 
w ill have to find out some party.  In 
fact, 1 have already reuested the Chief 
Minister that his  Industrial evelop
ment Corporation could find a party 
which we can go ahead with this work.

PRO. N.G. RANGA :  Why not in
another place 7

SHRI P. SHIV SHAN AR :  Sir,
Prof. Ranga seems to be answering my 
uestion.  Therefore, I would sit down
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SHRI P. SHIV SHAN AR :  It is
true that they had gone and inspected 
the site.  After inspecting the site they 
said that it was not possible for them 
to set up an economically viable unit at 
that place.  That was  their own think
ing.  It was from that point of view 
that they were asking that we should 
give them a chancc to set up such a 
plant at a different place.  They asked 
for Shadipur, but that has not yet been 
finalised.

R  SUBRAMANIAM SWAM : 
The Minister in his reply said that the 
unit in Maharashtra is in an advanced 
stage.  I would like  to know what 
eactly is the stage, and whether the 
Chief Minister  of Maharashtra has 
written to him recently.

MR. SPEA ER :  ou do not under
stand advanced stage 

R. SUBRAMANIAM SWAM : 
No, Sir.  Is it in labour pains   He 
is having labour problems everywhere.

I would like to know whether the 
Chief Minister of  Maharashtra has 
recently written to him saying that the 
allocations for the comple near Uran 
are insufficient for them to eecute the 
acuisition  proceedings in order to 
obtain the land.  Is this a fact 7  The 
Maharashtra Chief Minister himself has 
sent me a note saying that the Govern
ment is doing nothing about it.  What 
is the  advanced stage   Are they 
having labour problems or any other 
problems 7

SHRI P. SHIV SHAN AR :  The
uestion is a very laboured one.  My 
friend seems to have confused the two 
things. When I said that the four petro
chemical comple were at the advanced 
stage, those will be commissioned in the
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6th Plan. With reference to Maharashtra, 
I was referring to Bombay yeing MT 
Projects of 60,000 tonnes per annum in 
Patalganga,  Maharashtra.  The Chief 
Minister has never written about that. 
It is a different thing.  The  Chief 
Minister has written about the Mahara
shtra Gas' Cracker Comple, that is 
totally different  from the MT project. 
This project is proposed to be located 
in Nagothane, in district Raigarh.  The 
estimated cost of the project is  1167 
crores.  The project proposal has been 
submitted  to PIB for consideration. 
After it is cleared, it will be taken to 
the Cabinet.  This, of course, is includ
ed in the Central Sector of the 6th Plan, 
and there is a token amount that has 
been allocated for this project in  the 
budget of 1984-85.

SHRI SAT ASA HAN CHA RA- 
BORT  :  1 am very glad that the
Minister has said that the Haldia Petro
chemical comple is a must for West 
Bengal.  I would like to know whether 
he will take personal initiative in getting 
this cleared by the  epartment  of 
Environment so that no further time is 
consumed and the project can be started 
very soon.

MR. SPEA ER : He has noted down 
your suggestion.

SHRI P. SHIV SHAN AR  :  The
Central Government  had also been 
anious about this project, but some
times the way to Hell is paved with best 
intentions, and that is eactly what has 
happened  with this comple. Recently, 
the inance Minister of West Bengal 
had a detailed talk with me, and he at 
least wanted that it should be initiated 
so that in the 7th Plan it finds a place.
I have assured him that so far as Centre 
is concerned, it will do its best.  I 
would not like to go into the history 
of it, but this comple will have to 
come up because otherwise we will not 
be utilising the raw materials that we 
will be getting from the refinery there.

SHRI SOMNATH CHATTERJEE :
It will come up during the 7th Plan.
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THE MINISTER  O  ENERG 
(SHRI P.  SHIV SHAN AR) :  (a)
es, Sir.

(b)   There is no separate procedure 
for distribution of imported cylinders. 
These will be fed into the distribution 
system along with those procured within 
ths country.
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